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FT.3T. 1998(37).— @I 3T ATHTART AT 77|, 2006 F 7w 3 3f¥ 4 F 917 qfea @y &7

TTHTIT ATIRT ATAHTH, 1956 (1956 FT 61) il &0 4 FRT T TTRAT T TN Fd g, Frg LT
TAENRT GRS TS0 § 39 ATIAAT 6 TR 60 JRME § Gral A JTHEIRT AR & [G9us aaeq
(TeTERT TreaT T wioreror) & &9 § =1, AT T i {g<h w7l § 37 9 YA qEH, T ST 7

ST HATAT, WA ALFRIE 6T i 26 AHae, 2015 FT ATATAAT H&AT FLAT. 2922 () # Fwfortaa
TLTTE Tl ATHA: I<h STTEAAT H HH GE&AT (2) & AT T-HLhT Fews qae & gafaa 9= 1 § T91
I "atea sfafeat o Feterfea w0 g gur gt sfhefog & smosf, ame: -

“3) =t. ofier T, 6, foramsit e, fafee arz—= 9T FTTeTR”
STIYT-302006, TTSTEATT

2. =T, offeT T 25 T<RET, 2018 T THIT AATY * 7T FIAATT FATT|
[FT. §. T-43013/6/2015-F= 111

. =, AT FAT, HIF G4
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MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES
NOTIFICATION
New Delhi, the 23rd June, 2017

S.0. 1998(E).—In exercise of the powers conferred by section 4 of the Khadi and Village Industries
Commission Act, 1956 (61 of 1956), read with rules 3 and 4 of the Khadi and Village Industries Commission
Rules, 2006, the Central Government hereby appoint Dr. Sheila Rai as Expert Member (Technical Education
and Training) of the Khadi and Village Industries Commission, with effect from the date of publication of
this notification in the Official Gazette and for that purpose makes the following amendment in the
notification of the Government of India in the Ministry of Micro, Small and Medium Enterprises, number S.O.
2922 (E), dated the 26™ October, 2015 namely:- In the said notification, in paragraph Il relating to Non-
official Expert Member, after serial number (2) and the entries relating thereto, the following serial number
and entries shall be inserted, namely:-

“(3) Dr. Sheila Rai, 6, Shivaji Nagar, Civil Lines, Part Time”
Jaipur-302006, Rajasthan

2. Dr. Sheila Rai shall hold office for a period ending on the 25™ October, 2018.

[F. No. A-43013/6/2015-KVI-P]
B. H. ANIL KUMAR, Jt.Secy.
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